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RETRENCHMENT IN On. AND NATURAL 

GAS COMMISSION 

5183. SHRI S. KUNDU: Will the 
Minister of PETROLEUM AND CHE-
MICALS be pleased to state: 

(a) the services of how many em-
ployees of the Oil and Natural Gas 
Commission have so far been termi-
nated after the signing of the last 
wage revision agreement with the 
recognised trade unions by the .com-
mission; 

(b) whether it is a fact that the 
services of the workmen were termi-
nated without assigning any reasons; 

(c) whether the Unions have ob-
jected to these dismissals; and 

(d) if so, the action being taken in 
the matter? 

THE MINISTER OF STATE IN THE. 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) 
(a) of three. 
(b) and (c). Yes, Sir. 

(d) O.N.G.C. has reported that the 
services of these employees were ter-
minated in accordanCe with the terms 
and conditions of their services. ana 
were unconnected with their union 
activities. 

REVENUE FROM HORSE RACES 

5184. SHRI R. K. BIRLA: Will the 
Minister of FINANCE be pleased to 
state: 

(a) the total Central Revenue deriv-
ed from horse racing during the last 
five years State-wise; 

(b) the total amount of such reve-
nue given back to each State during 
the above period; and 

(c) whether Government propuse to 
ban horse races and if not, the reasons 
thereof? 




